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for imue of import licences for raw
mmterials under the liberalised policy
of the Government of India,
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Export Fotemtial Industries

3413. Shri Ram Kishan Gupta: Wilk
the Minister of Indmstrial Develop-
ment and Company Affairs be pleased
to state:

(a) whether it is a fact that many
export-potentisl Industties are not
utilising their capacity t{o produce
fully; and

(b) if so, the steps taken to give
assistance to such industries?

The Minister of Industrial Deve-
lopment and Company Affairs (Shrl
F. A. Ahmed): (a) Yes, Sir,

{b) Export potential industries are
given incentives in the form of cash
subsidies. Those of the industries
which fall in the list of Priority indus-
tries are given raw materials to their
tull requirements, Others earn import
entitlements as per the current Import
Trade Control Policy. These entitle-
ments vary from 5 per cent to 50 per
cent of the export depending on the
industries,

Export of Yrom Ore

3414, Shrl Ram Kihan Gupta:
Shri Shinkre:

Will the Minister of Commerce be
pleased to state:

(a) the steps taken to increase the
sale of iron ore in foreign countries;

(b) whether fresh contracts have
been conciuded with foreign countries
in this regard; and .
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(c) if so, the names of such coun-
tries?

The Minister of Commerce (Shrl
Dinesh Singh): (a) Delegations of
the Minerals and Metals Trading
Corporation have been visiting a
number of Yoreign countries to push
up the sales of iron ore.

{b) Yes, Sir.

te) Japan, Czechoslovakia, Ruma-
mia, Poland, Yugoslavia, Hungary,
East Germany and Italy.

Import of Chemicals by S.T.C.

3415. Shr} ‘Madhu Limaye:

i 8. M, Banerjee:
‘)Jm George Fernandes:
Dr. Ram Manchar Lohia:

Will the Minister of Commerce be
pleased to state:

(a) whether the S.T.C. is import-
ing at present/or was importing
recently boric, borace acetic acids and
other related chemicals;

(b) whether India has become self-
sufficient in this respect;

(c¢) the foreign exchange spent on
this during the last three years;

(d) the reasons for not discontinu-
ing imports; and

(e) whether Government have con-
sidered the feasibility of requisition-
ing part of the indigenous production
at prices 1o be fixed by Government
and then selling it whenever prices
rose beyond the controlled price?

The Minister of Commerce (Shri
Dinesh Singh): (a) No, Sir.

(b) While the capacity licensed for
Borax and Boric acid would be sufft-
cient to meet internal demands, the
country has generally attained self-
sufficiency in respect of Acetic acld
excepting for negligible quantities of
acid not conforming to specisl speci-
fications.

(¢) and (4). Foreign Exchange has
to be provided for import of rew
materials like Rasorite, Colemanite
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and spare paris essentially neoded for
manufactare of Borax and Borie asld
Like-wise foreign exchange has to be
provided for the import of negligible
quantities of Acetic Acid not conform-
ing to special specifications. Details
about the foreign exchange released
for the above purposes are given
below:

Acetic Acid
1963864 Rs. $*41 lakhs
1964—65 Rs. 1°11 lakin
1965—66 Rs. 1-51 lakhs
Borax and Boric acd
1964—65 Rs. 19-68 lakhs
1965—66 Rs. 8:00 lakhs
196667 Rs. $9°146 lakhs

As per the present policy import of
Acetic Acid, Boric acid and Borax is
banned.

(e) No, Sir.

Khadi Gramodyog Societies in
Rajasthan

3416, Shri Madhu Limaye:
Dr. Ram Manohar Lohia:
Shrt 8. M, Banerjee:
V,Bhrl George Fernandes:
Shri ‘Ram Singh Ayarwal:
Shrli Huokam Chand Kachwal:
Will the Minister of Commerce be
pleased to refer to the reply given to

Unstarred Question No. 864 on the
Tth April, 1967 and state:

(a) whether the Khadi and Village
Industries Commission hes compieted
the investigation into the complaints
regarding corruption and embezzle-
ment in Khadi Gramodyog Socleties
in Rajasthan;

(b) if so, the result thereof; and

(c) the action taken thereof?

The Deputy Minister in the Minis-
try of Commerce (Shwri Shal Qureghi);
(=) to (c). Khadj and Village Indus-
tries Commission had retelved ocoms-
plaints in respect of only cue Weletn





